GOVERNMENT OF ANDHRA PRADESH
HEALTH MEDICAL & FAMILY WELFARE DEPARTMENT

Order No0.45/COVID-19/2020, Date: 05.05.2020

COVID INSTANT ORDER-45

Sub:- HM&FW- COVID-19-Designating District Hospital, Hindupur,
Ananthapur District as District Covid Hospital - Reg,

Ref:- 1) Memo No:81-4/SCS-peshi/COVID-19/2020; dt: 31.03.20.
2) Covid Instant Order 7/COVID-19/2020. Dated:27.03.2020
of Health Medical & Family Welfare Department.
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In order to enhance bed strength for COVID-19 patients across the
state the District Hospital, Hindupur, Anantapur District is here by
designated as District COVID Hospital.

Keeping in view of the existence of separate 100 bedded MCH block
with separate entrance and can be isolated from the rest of the hospital,
MCH services can be continued at present to avoid public inconvenience. In
case of increased flow of COVID patients MCH services may be closed later
based on need.

Dialysis unit in the hospital premises may be shifted to any suitable
venue in the town until further orders.

» The Collector and District Magistrate, Anantapur District is
directed to inspect the Hospital along with senior medical officers
to ascertain the status and take instant action to make it fully
ready to treat patients.

> The Collector and District Magistrate, Anantapur is directed to
refer to Covid instant order No. 7 for further guidelines.

~— Y
SPECIAL CHIEF SECRETARY TO GOVERNMENT
Encl: 1. Covid Instant Order 7, Dated: 27.03.2020.

To

The Collector & District Magistrate, Ananthapur.

The Director, Medical Education, Vijayawada.

Commissioner, APVVP, Vijayawada.

Commissioner of Health & Family Welfare, Vijayawada.

Copy to

The Joint Collector & Additional District Magistrate, Ananthapur.
DM&HO/DCHS, Ananthapur.

Superintendent, of District Headquarters Hospital, Hindupur, Ananthapur
District.



